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NEW DELHI
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Shri Gopa Kumar, Jt. Commissioner(AR) For the Appellant
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Date of Hearing: 14/02/2019
Date of Decision: 14/02/2019
CORAM:

HON'BLE MR. S.S GARG, JUDICIAL MEMBER

Final Order No. 20163 / 2019
Per : S.S GARG
Learned AR for the Revenue has submitted that the present
appeal has become infructuous because the goods have already been

released by the Customs after receiving the original Bank Guarantee for



C/21053/2018

Rs.4,52,520/- and Bond for Rs.65,51,723/- from the importer. In view of
this, the present appeal is dismissed as withdrawn.

( Order was pronounced and dictated
in Open Court on 14/02/2019)

S.S GARG
JUDICIAL MEMBER

Raja...



